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OPERATIONAL RESULTs oF HS 748

5363. SHRI S. K. TAPURIAH:
Will the Minister of TOURISM
AND CIVIL AVIATION be pleased
to state:

(a) whether the Indian Airlines
Corporation have now compiled the
operational results of the new air-
craft—HS 748;

(b) whether the Indian Airlines
Corporation has been making pro-
fits on its HS 748 operations and if
50, how much and if not, the loss be-
ing suffered; and

(c) the break-cven point of HS 748
operations?

THE MINISTER OF TOURISM
AND CIVIL AVIATION (DR. KA-
RAN SINGH): (a) to (c). The opera-
tional results of HS 748 can be asses-
sed only after the Accounts for 1967-
68 are finalised. The Accounts are
expected to be completed shortly.

FREE TRAVEL OF PoLicEMEN IN D.T.U.
Buskgs

5364. SHRI N. R. DEOGHARE:
Will the Minister of TRANSPORT
AND SHIPPING be pleased to state:

ga) whether it is a fact that two
Policemen at a time can travel free
in D.T.U. buses;
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(b) whether it is also a fact that
all the Policemen travel free and oc-
cupy seats when the passengers pay-
ing fares cannot get even standing
accommodation; and

(c) if so, the action taken to avoid
undue concession to the Police and
discomfort to the public?

THE DEPUTY MINISTER IN
THE MINISTRY OF TRANSPORT
AND SHIPPING (SHRI BHAKT
DARSHAN): (a) Yes, sir. In the
interest of the maintenance of law
and order inside D.T.U. buses, a
maximum of two policemen, in uni-
forms, not higher in rank than a
Head Constable, can travel free of
charge in a D.T.U. bus, at a time,
within the Union Territory of Delhi.
But policemen so travelling cannot
occupy seats, when passengers are
standing.

(b) According to the Delhi Trans-
port Undertaking, some complaints
in this regard have been received.

(c) Surprise checks are carried out
by the Anti-Corruption and the Vigi-
lance Staff of the Delhi Police to
prevent misuse of this concession,
which is regarded as a breach of dis-
cipline and is punishable as such.

LoaNs For HoTELs

AUGUST 23, 1968
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AND CIVIL AVIATION be pleased
to state:

(a) whether the Tourist Depart-
ment has drafted a proposal for rais-
ing a fund of Rs. 25 crores for ad-
vancing loans to hotels during the
Fourth Five-Year Plan period;

(b) if so, the details of the proposal
and the specific purposes for which
the loans will be granted;

(c) the present bed capacity in the
different star hotels in India and the
estimated requirement of bed capa-
city at the end of the Fourth Five-
Year Plan; and

(d) how far the bed capacity in star
hotels is proposed to be increased
during the Fourth Five-Year Plan?

THE MINISTER OF TOURISM
AND CIVIL AVIATION (DR. KA-
RAN SINGH): (a) and (b). A pro-
posal to provide Rs. 7.50 crores as
loan for the hotel industry during
the Fourth Five-Year plan is under
consideration. It is proposed to pro-
vide to the hotel industry a specia-
lised source of financial assistance for
construction of hotels, and renova-
tion or expansion of existing hotels
through the grant of this loan.

(c) and (d). The present bed capa-

5365. SHRI HIMATSINGKA: city in the different star categories of
Will the Minister of TOURISM hotels in India is as follows:

1 Star 2 Star 3 Star 4 Star 5 Star ) Total

4090 4785 2682 2152 3107 f 16816

A Hotel Review and Survey Com-
mittee has been set up by the Gov-
ernment to make an assessment of the
needs of the hotel bed capacity at the
end of the Fourth Five-Year Plan,
The report of this Committee has
not yet been received. Government
will make its final estimates regard-
ing the requirements of bed capacity
after considering the Committee’s

report.
NAXALITES AN ASSAM
5366. SHRI HIMATSINGKA:

Will the Minister of HOME AFF-
AIRS be pleased to state:

(a) whether Government's atten-
tion has been drawn to the reported
activities of the so-called Naxalites
in Assam particularly in the Siliguri
area where they have been ﬂyil&
occupy tea garden lands; i

(b) if so, the details of their activi-
ties in Assam during the last three
months; and

(c) Government's reaction thereto?

THE DEPUTY MINISTER IN
THE MINISTRY OF HOME AFF-
AIRS (SHRI K. S. RAMASWAMY):
(a) and (c). Facts are being ascertain-
ed from the State Governments.





